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contained in Chapter V of the Sixth Report
of the Railway convention Committee on
action taken by Government on the recom-
mendations contained in the Third Report
of the Railway Convention Committee on
Review of Existing Rules of Allocation of
Railway Expenditure to Capital and Reve-
nue Accounts, Depreciation Reserve Fund,

‘Development Fund and Accident Compen-
sation Safety and Passenger Amenities Fund.

12.05 hrs.
MESSAGES FROM RAJYA SABHA

SECRETARY : Sir, 1 have to report the
following message received from the Secre-
tary-General of Rajya-Sabba :

“In accordance with the provisions of Sub-

rule (6) of Rule 186 of the Rules of Pro-

cedure and Conduct of Business in Rajya

Sabha, I am directed to return herewith

the Finance Bill, 1983, which was passed

by the Lok Sabha at its sitting held on

the 2nd May, 1983, and transmitted to
the Rajya Sabha for its recommendations

and to state that this House has no re-
commendations to make to the Lok Sabha
in regard to the said Bill.”

ASSENT TO BILL
Appropriation (No. 3) Bill, 1983

SECRETARY : Sir, 1 lay on the Table
the appropriation (No. 3) Bill, 1983, passed
by the Houses of Parliament during the
current session and assented 10 since a report

was last made to the House on the 22nd
April, 1983.

COMMITTEE ON SUBORDINATE
LEGISLATION

Nineteenth Report

SHRI MOOL CHAND DAGA (Pali):
Sir, I present the Nineteenth Report (Hindi
and English versions) of the Committee on
Subord inate Legislation.

MR. DEPUTY-SPEAKER : Now we go
to the next item. Calling Attention by Prof.
Madhu Dandavate.

(Interruptions)**

_MR. DEPUTY-SPEAKER : Please do not

recbi'd anything except Prof. Madhu Danda-
vate's speech.
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(Interruptions)™™

MR. DEPUTY-SPEAKER : 1 am not
permitting anybody. 1 am permitting only
Prof. Madhu Dandvate to raise his Calling
Attention. You must permit him. Calling
Attention is on an important subject,

(/nterruptions)"*

MR. DEPUTY-SPEAKER Do not
record anything other than Prof. Madhu
Dandavate’s speech. Anybody except Prof.
Dandavate will not go on record. You may
call the attention of the Hon. Minister. Do
not record anything else, I am not allowing

anybody else. I have asked Prof. Madhu
Dandvate to speak,

(Interruptions)**

PROF. MADHU DANDAVATE (Raj-

pgr) : Just allow him to speak for one
minute,.

MR. DEPUTY-SPEAKER : Nothing. I
am not allowing anybody. No.

(Interruptions)**

MR. DEPUTY-SPEAKER : Prof. Danda-
vate, you carry on.

(Interruptions)""

MR. DEPUTY-SPEAKER : I have called
Prof. Madhu Dandavate to speak.

(Interruptions)®*

MR. DEPUTY-SFEAKER : Mr. Maya-
thever, if you get up every now and then; I
will have to name you. Please sit down.

Do not record anything.

(Interruptions)"*

MR. DEPUTY-SPEAKER : Are you going
to allow the proceedings to go on or not ?
You are stalling the proceedings of
the House. There is a limit. You must allow
the proccedings of the House to be carried
on. Are you going to take your seat or not ?

SHRI A. NEELALOHITHADASAN
NADAR (Trivandrum) : I am not going te
take my secat,

**Not recorded.



